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|, 3788] 7= foeeft, qaam, fRawT 2, 2020/33—Hr 11, 1942
No. 3788] NEW DELHI, WEDNESDAY, DECEMBER 2, 2020/AGARAHAYANA 11, 1942
T, A 3R STy gREde warer

T2 faeett, 27 FawIT, 2020

FT.3M. 4304(37).—Fe= 1T TR, T (F2eqor) A 1986 + =W 10 F a7y ufsq qatawr
(svermr) AfATEw, 1986 (1986 3 29) i 41T 12 &ie areT 13 #7 S7-areT (1) ¥ @2 (@) ZIT Ta= Ay
FT TANT FXd gU, TARTATT TATET 3T F HATAT, TXT LRI 1 SATSGAAT HI.3. FedT 1174 ()
TG 18 TS, 2007, FT AHIET ST Heme Fidl &, AT -—

I<h SATERAAT 0T IO § 77 FeAT 42,120,121,125 ¥ 3899 Faterd, Tafedr & e 97 w0
erferfaa wa g o afafest &bt s, i —

(1) (2) () (4)

"42 | HEE g TAATI TEIHUE, (i) =t &, AT Foor 27 FawEY, 2020 ¥
Wiz dET 178, THWFWINR, RN staer | (i) ot arErRier Foom " 13 sT%gaY, 2024

Fareard ferfies, Trered, SR=enE), 7w | (i) «f argguedt adm
(w/), T g (frem) F A, e -

500039, FTET

120 | ¥99 WIFd FEceed Arads, 12,Fopd == | (i) =t = e gi)stsifoar | 27 qawaw, 2020 &
UL FANS (FIT ATE), TE@AS -226024, | Tgasit 23 sFzav, 2024
ERREE (i) . ATSTHAT AR

5852 G1/2020 Q)
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121 | #99 wAHT TF wem ERET wgae fafwes, | () Hfrum o= 27 FEFEe, 2020 ¥
THT zfEaT daT 400, 13H e | (i) o @i 13 srFga, 2024
Zefioger weie At W, SR, Jw, TAAATE | (jii)=fi.u. e S
-600098

125 | AEE FATI FaedS YEde fafies, w@ie | (i) =f. Fame fFeara 27 FawEE, 2020 ¥
FaT 78/944, TE T ®W F AW, TeA- | (ji) SF. Y@T ATTF 23 s1FgaY, 2024 "
752101 (FferaieT), qa=eas, arfser (i) =Y fster st

[T, &. F7-15018/21/2017-d d g
STie Z=T, "3 atea

fooqur ;. ot sfeREET AR F SO, STETEer AfAEET €T #LA1174(3), aRE 18, JATs, 2007 T
A= | 1.3, 3744(31), AT 17 saeaw 2019 § sifaw are swehrfara &7 a2 off
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 27th November, 2020

S.0. 4304(E).—In exercise of the powers conferred by clause (b) of sub-section (1) of section 12 and section
13 of the Environment (Protection) Act, 1986 (29 of 1986), read with rule 10 of the Environment (Protection) Rules,
1986, the Central Government hereby makes the following further amendments in the notification of the Government
of India in the erstwhile Ministry of Environment and Forests, vide number S.0. 1174(E), dated the 18" July, 2007,

namely:—

In the said notification, in the Table for serial numbers 42, 120,121,125 and the entries relating thereto, the
following serial numbers and entries shall respectively be substituted, namely:—

1) ) ®) (4)

“42 M/s Universal Enviro Associates, 0] Mr. T. Murali Krishna 27" November, 2020
Plot No. 178, Ramakrishnanagar, Opposite | (ii) Mr. Tadikonda Krishna to
Indian Oil Corporation Limited, Godown, Rao 13" October, 2024
Chengicherla (V). Ghatkesar (M), Ranga (iii) Mr. Boddupalli Narsaiah
Reddy (Dist.), Hyderabad-500039,
Telangana

120 M/s Prakriti Consultants Services, 0] Dr. Divya Misra 27" November, 2020
12, Vishnupuri Church Road Aliganj (i) Dr. Anshita Rohatgi to
(Mahanagar Ward), Lucknow-226024, (iii) Ms. Moumita Majumdar 23" October, 2024
Uttar Pradesh

121 M/s ABC Techno Labs India Private 0] Mr. S. Ravi 27" November, 2020
Limited, (i) Mr. K.G. Swaminathan to
ABC Tower No. 400, 13" Street SIDCO, (iii) Mr. A. Robson 13" October, 2024
Industrial Estate North Phase, Ambattur, Chinnadurai
Chennai, TamilNadu-600098

125 M/s Kalyani Laboratories Private Limited, | (i) Dr. Debasis Biswal 27" November, 2020
Plot No. 78/944, Near Nissan Show Room, | (ii) Dr. Rekha Nayak to
Pahal-752101 (Balianta), Bhubaneswar, (iiiy ~ Mr. Digamber Arukha 23" October, 2024”
Odisha

[F. No. Q. 15018/21/2017-CPW]
JIGMET TAKPA, Jt. Secy.

Note: The principal notification was published in the Gazette of India, Extraordinary vide number S.O. 1174 (E),
dated the 18" July, 2007 and was last amended vide notification No. S.0. 3744(E), dated the 17" October 2019.
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